NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX., NEW DELHI
DAILY CAUSE LIST DATED 01.08.2022 (MONDAY)
COURT-1V

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE

10:30 AM

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member
(Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical)

For Admission (After Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Mahadev Trading Company Atul Sharma Narendra Jain
(Ins) No. 149 of Through its Proprietor
2022 Mr. Hiteshbhai Rasiklal Upadhyay
Vs.
Supreet Chemicals Pvt. Ltd.
2. Comp. App. (AT) | SERI Equipment Faineance Ltd. Aditya Kanodia Sahasransu Sourav

(Ins) No. 640 of Vs.

2022 Uday Narayan Mitra
IRP of ARSS Infrastructure Projects
Ltd.
For Hearing
3. Comp. App (AT) | AMI Alloyes Aditya A. Pande Anando Mukherjee
(Ins) No. 895 of Vs. Zaid A. Khan
2019 Rappid Valves (India) Pvt. Ltd.
4. Comp. App. (AT) | Mistcold Sales and Services Pvt. Ltd. Mukesh Gupta Vaibhav Sharma
(Ins) No. 1230 of | Vs.
2019 Nayati Healthcare and Research Pvt.
Ltd.
5. Comp. App. (AT) | Prajendra Jaroli R. Sudhinder Nilesh Deep
(Ins) No. 09 of Vs.
2020 Jai International Pvt. Ltd.
6. Comp. App. (AT) | Symbol Vinimay Pvt. Ltd. Shruti Agarwal Chayan Gupta
(Ins) No. 46 of Vs.
2020 Champa Impex Pvt. Ltd.
7. Comp. App. (AT) | Manorama Shandilya (Through legal Nikshubha Sethi Suresh Dutt Dobhal

(Ins) No. 830 of representative Mr. Shantanu Shandilya) Mehak Khurana-R1

2020 & Ors. Aashish Verma-R2
Vs. Suresh Dutt Dobhal-
Ashish Gupta R3,R4 & R5

Resolution Professional in the Matter of
Anush Finlease and Construction Pvt.
Ltd. & Ors.

Aashish Gupta-RP




8. Comp. App. (AT) | Orchid Tower Owners Association Sunil Goyal Shatadru
(Ins) No. 834 of Vs. Chakraborty
2020 Martin Burn Constructions Ltd.
9. Comp. App. (AT) | Om Prakash Pandey Subhasish Ramesh Chandra
(Ins) No. 315 of Vs. Bhowmick Prusti
2021 Indian Overseas Bank & Anr. Sukriti Dutta-R1
Rahul Auddy-R2
10. | Comp. App. (AT) | Bipin Vazirani Siddhesh Kotwal Aayushi Sharma
(Ins) No. 496 of Vs.
2021 Pebble Bay Developers Pvt. Ltd.

After rising of Court — IIT assembled at 10:30 AM

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member
(Technical)

For Hearing

11. | Comp. App. (AT) | Rahul Kumawat Sanyat Lodha Rajat Lohia-R1
(Ins) No. 477 of | Vs. Rahul Parasram Puria
2020 Bank of India & Anr. Keith Varghese-R2
(PH)
Copy to: -
By order of Hon’ble Chairperson
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